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not more than 50 per cent, of the existing 
capacity is being fully utilised. Therefore, 
may I know from the Government what steps 
the Government is thinking of taking in order 
to see that the existing capacity in industry is 
fully utilised before giving fresh licences for 
new capacities. 

SHRI C. SUBRAMANIAN! : There are 
two sides. There are cases where capacity 
utilisation is not up to the mark and there are 
cases where capacity constraints also are 
there. Therefore, wherever there is not 
adequate capacity we have to license 
additional capacity. As far as utilising the 
existing capacity is concerned, the main 
causes have already been identified. Power 
shortage, raw material shortage and transport 
bottleneck, all these three are being tackled to 
improve the position. 

REQUIREMENT AND    PRODUCTION OF 
CEMENT IN THE COUNTRY 

*795.   SHRI BRAHMANANDA 
PANDA: 

SHRI      CHANDRA        SHE-
KHAR: 

SHRI KRISHAN KANT:t 
SHRI    GURUMUKH SINGH 

MUSAFIR : 
SHRI V. B. RAJU : SHRI SURAJ PRASAD : 
Will the Minister of    INDUSTRIAL 
DEVELOPMENT       AND    SCIENCE 
AND   TECHNOLOGY    be pleased to state : 

(a) the present requirement and production 
of cement in the country; 

(b) what are the reasons for the shortfall, if 
any;  and 

(c) the steps taken by Government to meet 
the present and projected demand? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY (SHRI C. 
SUBRAMANIAM): (a) to (c) A statement is 
laid on the Table of the House. 

†The question was actually asked on the 
floor of the House by Shri Krishan Kant. 

STATEMENT 

The present capacity of cement industry is 
19.5 million tonnes. The production during 
1972 was expected to be of the order of 17 
million tonnes against the estimated demand 
of the same quantity. The actual production 
is, however, now anticipated to be around 
15.5 million tonnes only, due to labour 
Strike in the cement industry from 17th 
August to 29th August, 1972, loco strike in 
the South, power restrictions being enforced 
by the various State Governments and 
mechanical troubles, breakdowns, etc. 

To meet the requirements of the country, an 
additional capacity of about 8.55 million 
tonnes by way of expansion and new units has 
been licensed and a further capacity of about 
5.7 million tonnes is under consideration. It 
has also been decided that the Cement 
Corporation of India should set up further 
capacity not only in deficit areas but in other 
areas as well. The Corporation's first unit at 
Mandhar with a capacity of 2 lakh tonnes per 
annum went into production on 19-7-70, while 
its second unit with similar capacity at 
Kurkunta in Mysore is expected to begin 
commercial production shortly. Two other 
units each with similar capacity are under 
construction at Bokajan (Assam) and at 
Paonta in Hi-machal Pradesh. The 
Corporation has also submitted project reports 
for the ) locations at Baruwala (U.P.), 
Neemuch & Akaltara (M.P.), Tandur, 
Yenaguntla and Adilabad in Andhra Pradesh. 
These are under consideration of Government. 
A proposal for the expansion of Mandhar unit 
to dpuble its capacity has been approved by 
the Government. The Corporation is also 
having under consideration a proposal to 
double the capacity of its unit at Kurkunta in 
MysoTe and feasibility report for Maihar in 
Madhya Pradesh. 

SHRI KRISHAN KANT : In view of the 
shortage recurring annually may I know, Sir, 
whether the Government is thinking  of  
having  some   new  plants ? 
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May I further know whether there are 
differences between the Finance Ministry and 
the Ministry of Industrial Development 
regarding agreement on setting up plants in 
the South? What steps are being taken in this 
direction so that production in the North also 
goes up and all the plants do not go to the 
South, because. I understand, there are 
serious policy differences? 

SHRI C. SUBRAMANIAM : Sir, the 
industry will be established where raw 
materials are available. Now, unfortunately, 
the raw materials are available, to a large 
extent, in particular regions. Therefore, 
cement factories have to be established there 
alone. At the same time, we are prospecting 
for raw materials in the other areas also and 
the results are promising. As soon as the 
results are known we can establish industries 
in those regions also to a  much  greater 
extent. 

SHRI KRISHAN KANT: May, I know. 
Sir, if the Government is thinking of joint 
sector units for the cement industry . . . 

SHRI A. G. KULKARNI:    Do you 
agree for the joint sector? 

SHRI KRISHAN KANT: I am asking for 
information. I am asking on the basis of 
information. Since the joint sector was 
mooted, I want to know what is the position 
of the joint sector for cement. Further, is he 
also aware that lot of difficulty has been 
experienced in the distribution system and 
the Mysore Ministry of Civil Supplies have 
said that they want to have control over 
distribution? May I know whether the 
Government is also considering regulatory 
measures so that the supply of cement is 
regulated and everybody gets cement? 

SHRI C. SUBRAMANIAM : Wherever it 
is necessary we do have regulation of 
distribution. And whenever the State    
Governments    ask for   such    a 

measure we agree to it and controls are 
imposed As far as the other joint sector is 
concerned in the cement industry, it is still 
under the consideration of the Government. A 
decision will be taken very soon. 

SHRI V. B. RAJU : Will the Minister be 
pleased to say when the project reports of 
these three units in Tandur, Yerraguntla and 
Adilabad in Andhra Pradesh will be 
considered and a decision taken to set up the 
units there? 

SHRI    C.    SUBRAMANIAM :    We 
have received the project reports for these 
three units and they are under the active 
consideration of the Government. 
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SHRI NIREN GHOSH: I preface my 
question by saying that the hon. Minister has 
made a misleading statement or rather an 
untrue statement that cement units are being 
set up only where the raw-materials base is 
there. It is not a fact. Is it not a fact that Dr. B. 
C. Roy wanted a cement factory in Purulia or 
somewhere like that and his repeated requests 
were turned down by the Centre? Is it not a 
fact that the project report for HEC was for the 
district of Purulia, but for some unknown 
political reasons it was shifted to Ranchi, 
thereby incurring crores of rupees on raw 
cement? Therefore, it is not a policy for 
balanced development of India. Rather, Sir, it 
is only partisan. 

MR. DEPUTY CHAIRMAN : What is 
your question? 
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SHRI NIREN GHOSH:    The Government is 
consistently avoiding it. 

MR. DEPUTY   CHAIRMAN:    Mr. 
Siddheshwar Prasad, can you tell him where 
Baruwala is? 

SHRI    JANARDHANA     REDDY : 
Sir, may I know from the honourable Minister 
whether there is any proposal from the State 
Government of Andhra Pradesh to start a 
cement factory at Sulurpet in NeJlore District 
where the white cement raw meterial is 
abundantly available? Sir, I came to know that 
the State Government has sent proposals also 

in this regard. I want to know what the 
Government has done about it. 

PROF.  SIDDHESHWAR PRASAD: 
Sir, I do not have all the details for all the 
proposals which are before the Government. 

MR. DEPUTY CHAIRMAN: Yes, Mr. Reddy, 
you put a separate question. Yes, next question. 

SHRI NIREN GHOSH: The question is this 
: Even where the raw material base is there 
they have not set up the factory.    Why? 

PROF.  SIDDHESHWAR PRASAD: 
Sir, the allegation made by the honourable 
Member is not correct. We have sanctioned a 
unit for Purulia also and wherever, Sir, 
primary raw material is available, cement 
being a raw material-based industry, that is 
going to be given due consideration. 

MR. DEPUTY  CHAIRMAN :   Yes, Mr. 
Yashpal Kapur. 

SHRI A. G. KULKARNI: Sir, he is 
avoiding the question . . . (Interruptions). . . 
Sir, a very specific question was asked by Mr. 
Kapur and he wants to avoid that. Is it such a 
difficult question? 

MR. DEPUTY CHAIRMAN: He says he 
does not have the information. 

SHRI A. G. KULKARNI: I do not know 
what the Corporation itself is doing.   .   . 

(Interruptions) 

 


